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Gift of Cattle to Ceylon

3928. Shri Kindar Lal:
Shri Vishwa Nath Pandey:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether it iz a fact that India
has gifled some cattle to the Govern-
ment of Ceylon;

(by if so. the total number of the
cattle; and

(c) the total price thereof?

The Deputy Minister in the Minis-
try of Food, Agricultare, Communlty
Devel ang C tion (Shri
Shinde): (a) to (c). It is proposed to
make a gift of 1,000 buffaloes of
Murrah, Mehsana and Surti breeds to
Ceylon under the Colombo Plan over
a period of 4 years. The first instal-
ment of 250 buffaloes will be purchas-
ed from the breeding tracts and des-
patched to Ceylon as soon as shipping
facilities are available for the same.
Each buffalo is expected to cost bet-
ween Rs, 1,000 to Rs. 1.500 depending
on the age, yield etc.

Rice from Taiwan

3929, Shri D. C. Sharma;: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
he pleased to state:

(a) whether Taiwan has offered 100
tons of rice ag pift for seed purposes
1o India and as a gesture of Taiwan's
willingness  to help India  solvo its
food problem;

(h) whether any additional help has
been gought from that country; and

(ry if so, the details thereof?

The Dcputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) A gift of 100
tons of rice seeds has been offered to
the National Tonnage Club of India.

(b) No.

(c) Does not arise,
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Food Processing Industry

3930. Shri Firodla: Will the Minister
of Food Agriculture. Community
Devel ang Cooperation be
pleascd to state:

(a) whether a delegation of Ameri=
can food proc@ssing industry which
visited India recently have submitted
its report; and

(b) if so the main recommendations
thereof?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperatlon (Shrl
Govinda Menon): (a) No report has
been reccived by the Government of
India.

(b) Does not arise,

12,00 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED COMMUNICATION FROM
WoRLD BANK RE. FOREIGN PARTICIPA-
TION IN FERTILISER DEAL

Shri Bhagwat Jha Asag (Bhagal-
pur): Sir, I call the attention of the
Minister of Petroleum and Chemicals
to the following matter of urgent
public importance and I request that
he may make a statement thereon:—

The reported communication
from the President of the World

Bank to the Government of India

for allowing majority participa-

tion of foreign capital in the pro-
posed fertiliser deal,

The Minister of Petroleum and
Chemicals (Shri Alagesan): In a re-
cent communication addressed to the
Government of India, the World Bank
has given the assurance that it would
do its besl to make a significant con-
tribution to the solution of India's
food problems and stated that it is
necessary for the Government of India
and its well-wishers throughout the
world to mobilise all possible finan-
cial and physical resources as well a8
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technical and managerial talent in
order to achieve the necessary in-
creases in food output. The Bank has
also welcomed the Government's
adoption of an improved farm tech-
nology, designed to increase yields,
including the use of higher yielding
plant varieties, larger quantities of
fertilizer, more effective and exten-
sive plant protection measures and
increased and more effectively applied
irrigation water. The Bank has also
expressed the hope that given ade-
quate supplies of the necessary physi-
cal inputs, incentive prices and ade-
quate farm credit, India’s farmers
would respond and that the enormous
increase in food output required can
be achieved. The Bank has empha-
sised that private foreign capital can
make & major contribution with its
resources and technology to the deve-
lopment of fertilizer capacity in the
country. However, foreign investors
would in most cases expect to parti-
cipate as majority partners and in
view of the difficulties of raising
rupee finance it would be desirable
for the Governmeni of India or a
Government-owned corporation to
agree to invest in these projects as a
minority partner.

The Government of India have
varefully considered the suggestion of
the World Bank and decided that:

(a) no worthwhile and sound
proposal for setting up a
fertilizer plant for which the
foreign exchange is assured
from private sources, will be
allowed to flounder for lack
of rupee finance;

(b) where the rupee finance is
being provided by private
sources, financing institutions
such as the Industrial Deve-
lopment Bank and the Indus-
trial Finance Corporation,
which are meant to help the
private sector, would play
their norma) part; and

{c) neither Government nor the
Government-owned corpors-
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tion, such as the Fertilizer

Corporation of India, will go
into partnership with a pri-
vate foreign investor on a
minority basis. Firms with
foreign majority will have to
be in the private sector.

Shri Bhagwat Jha Azad: When
extraordinary concessions to fix the
price and also to distribute the ferti-
liser as they like were granted to the
American foreign capital there was
no mention of majority capital nor
was there any condition or mention
of bringing ammonia liquid from the
Persian Gulf when naphtha is avail-
able in this country. In view of these
extraordinary conditions, which are
almost an encroachment upon the
economic rights of this country, do
Government propose Lo release foreign
exchange worth Rs. 120 crores or
Rs. 200 crores to acquire this ferti-
liser plant out of the massive Rs. 4,000
crores that they are now asking the
World Bank to give or to allow any
condition to come upon the economic
rights of this country?

Bhri Alagesan: The question of the
recent policy on pricing and distri-
bution has been sufficiently explained
when [ replied to the debate on the
Demands relating to my Ministry.

Shri S. M. Banerjee
were not convinced,

An. hon. Member:
be.

(Kanpur): We

You will never

Shri Alagesan: Then, the question
has been put whether we are going
to take feed stock, such as, ammonia
from elsewhere, The reply is that
we will be having enough naphtha for
a long time to come which will be the
feed stock for our fertiliser projects.

As far as the Government partici=
pation with any foreign collaborator
is concerned, it has been laid dowmn
that it can be only on a majority
basis for the Government. The foreign
investor or the foreign collaborator
will have to be s minority partner.
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But as far as the private sector pro-
jects are concerned, the foreign col-
laborator, when he brings all the
foreign exchange needed for this in-
dustry, can be allowed a majority
participation.

With reference to the question whe=
ther the Government wil] be able to
provide all the foreign exchange
needed for the massive fertiliser
manufacturing programmes which we
have adopted, that this free foreign
exchange resources, I shall be the
happicst man if that can be done.
Under the circumstances, when the
demands on the existing free foreign
exchange resources are many and too
great, it would be wise to tap other
sources as well. But we have taken
a derision with reference to two pro-
jects, namely, Cochin and Durgapur,
where we have decided, whether we
get credit or not, whether we get
foreign collaboration or not, we shall
prooced with these projects, financing
them from our free foreign cxchange
resources.

Shri Khadilkar (Khed): I would
like to know whether it is a condi-
tion now that, according to the new
proposal, the import of liquid ammo-
nia will be allowed from the Persian
‘Gulf area and, if so, may 1 know whe-
ther the Government is in a posilion
to slate that the availability of raw
material, that is, naphtha, is sufficient
for 2} million tons, for a project like
this, at the present juncture?

Shri Alagesan: I partly answered
this question. As far as the projec-
tion in the Fourth Plan goes, we have
got cnough naphtha to set up an ad-
ditional capacity of 2 million tons.
This is based on a refining capacity
of 23 million tons. In the Fifth Plan,
our refining capacity is expected to go
up to 35 million tons. For certain
projects in the Fifth Plan, as far as
e can see, we shall be able to have
domestic naphtha.

As far as the import of ammonia
from the Persian Gulf ares is con-
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cerned, it has to be viewed with re-
ference to various factors, that is, the
availability of naphtha in the coun-
try, the cost of ammonia in the Per-

“sian Gulf area, the cost of transport-

ing it to India and how the economics
of fertiliser production’ based on in-
digenous naphtha as against the fer-
tiliser production based on imported
ammonia wil] work out. The Worla
Bank proposes to undertake a study
and we are prepared to participate
in it. But I may dispel the fears of
the hon. Members once and for all
that we have enough naphtha, as far
as we are able to see, both in the
Fourth Plan and in the Fifth Plan to
feed our fertiliser projeats.

ot oY wr (wgt) o fd
qreT 7Y yael § AT W ;e
¥ IERA F W9 AT ® OATAME
sfawg qav 72 & A% § 1 3w F a@qm
R FT FAY A @S g AT AT G-
FATHT FT TGT-AYT ALT FET AT qFAT
g1 Mg et wa
Fral #Y e ¥ Yy gu & AT &
qg A e g R s aeEro a
ofew &% # &R & ST e
FA & fAr armE@ gl # oA
TEEAT A9 w7 Sger fear 2, fadwh
T 9 T w59 fEan @ ek
afz faar 2 @ Seat war #eaEAT 7

Shri Alagesan: 1 could nol hear
the first part of the question; and I
have already answered the second
part. 1 have only said that, for the
two projects in the public sector,
namely, Cochin and Durgapur, the
Finance Ministry have kindly agreed
to finance these projects from frlle
foreign exchange resources, we will
go on independently of any assistance
from abroad. This is with reference
to these two projects.

Shrimatj Tarkeshwarl Binha (Barh):
Proposals were given earlier by
Bechtels; they had demanded 20 per
cent profit, but it went against the
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prescribed limit of Tarif Commis-
sion, namely, 12 per cent and, there-
fore, Government rejected those pro-
posals. May I know whether this
proposal of majority participation by
American firms is better than the
Bechtels' proposal which was reject-
ed?

Secondly, as Mr. Bhagwat Jha Azad
said, the provision of one million
tonnes of fertilisers would require
Rs. 120 crores, ie., Rs. 30 crores per
year. In that context, may 1 know
whether the Government have exa-
mined the feasibility, whether Rs. 30
crores per year can be provided with-
out surrendering our sovereignty and
self-respect to Americans?

Shri Alagesan: 1 have already
answered the latter part of the ques-
lion. I would once again like to say
that there is no question of any sur-
render of our sovereignty or self-
respect where we undertake projects
which have to be alded by one way
or the other from foreign resources.
We have been depending on both the
Bloecs for helping us in our planned
development. When we talk of one
sector in the whole industrial eco-
nomy and when we go in for aid, to
raise the question that it is surrend-
ering our sovereignty and self-respect,
1 should very humbly submit to the
House and to the hon. lady Member,
is not at all fair.

An. hon, Member: She is a fair lady.

Shri Alagesan: As f:r as the
Bechtels”  proposals were concerned.
ihey were turned down not only on
the basis of profitability—in fact,
iy demanded a profit of 20 per cent
nel which meant a profit of 40 per
cent; in oWer words, in two or three
years, they would have repatriated
the entire equity—but there were also
other objectionable features,

As far as this is concerned, on this
basis we are going to invite proposals
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for collaboration; anybody can come
and collaborate with us; there is no
particular party involved.

Shri H, N. Mukerjee (Calcutta
Central): It is clear that this ferti-
liser deal, out of confirmity, scandal-
ously, with our Industrial Policy Re-
solution, has come; if this has come,
oil and other similar deals cannot be
far behind. -May I know if this has
any link—there seems to be a very
definite link and as far as we are
aware there is a link—between what
has been done by the Minister who
is there and the Prime Minister's
speech before the Economic Club in
New York where she had talked
about an open door to American capi=-
tal thereby announcing a virtual sell-
down of India's position to World
Bank and other organisations of ite
ilk. May I know if we are a lot of
chicken? We do not know the char-
acter of the World Bank which is
entirely under the thumb of the
United States big business and is the
haunt of the most viciously reactio-
nary economic experts of the capital-
ist world and at their behest we are
going now to depart essentially from
our Industrial Policy Resolution for
the sake of something which, by way
of results may prove to be utterly
dublous. It is a very serious matter
and not the kind of sophistry which
the Minister tries to practise.

Bhri Alagesan: I am sorry there
is po question which I have to answer;
except the statement that I am indulg-
ing in sophistry, which 1 am not doing,
therc is no question, no pertinent
question for me to answer. Is there
anything to answer in the hon. Mem=
ber’s question?

Shri H. N. Mukerjee: Here is the
Prime Minister who goes about mak-
ing speeches offering open door 1o
American capital, and here is a Min-
ister representing the Government,
led by the Prime Minister offering
open door to U.S. capitalists who want
to enter the fertiliser industry, in
complete disregard of our Industrial
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Policy Resolution. This kind of thing
takes place and the hen. Minister
takes shelter behind whatever tech-
nicality he could find under your

aegis. We want to find out what is
what.

Mr. Speaker: He has tried to
say . . . (Interruptions)

Shri  Warlor (Trichur): While
giving their decisions, Government

have slated that:

“neither Government ner the
Government-owned  corporalion,
such as the Fertilizer Corporation
of India, will go into partnership
with a private foreign investor on
a minority basis. Firms with
foreign majority will have to be
in the private sector.”.

1 want lo know whether it is after the
communication of the World Bank
having been received by Government
that even after accepting majority
shares for foreign firms, the World
Bank and the USAID authoritieg are
not willing to participate in the State
sector in India, that Government have
taken this decision.

Shri Ranga (Chittoor): Is that so?

Shri Alagesan: The decision that
# far as private sector projects are
concernad, in special cases, foreign
majority participation can be allowed,
was taken long ago without reference
to the World Bank communication.
Here, T have got a list with me which
enumerates a number of industries in
the private sector, of course, which
were allowed majority foreign parli-
cipation. So, it is nothing special.

Dr. Ranen Sea (Calcutta East):
A few days back, in course of his
reply tp the debale on the Demands
of the Ministry of Petroleum and

. Chemicals the hon. Minister had said
that in spite of this collaboration of
foreign capital or American capital
with the private sector, the Govern-
ment of India through their own fer-
tiliser plant would be able to control
iwo-thirds of the marketable produc-
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tion and thereby will influence the
price of the commodity. In view of
the terms laid down by the World
Bank, do Government still think that
despite these stringent conditions in
regard to prices,—because they will
have their own control om their mar-
kets and other things,—production
and marketing also, they will have
this controlling influence over this
fertiliser production that will be man-
aged by the private sector collabora=-
tion between the U.S.A and India?

Shrimati Renu Chakravartty: (Bar-
rackpore): Laissez-fdire.

Shri Alagesan: What I have stated
holds true, and it is with reference
to the projects which are before us
in the Fourth Plan. The two-thirds
majority will be there as between the
projects which we have taken up in
the public sector and the projecls
which we have allocated to the pri-
vate sector, So, there is not going to
be any change in that position.

Shrimati Renu Chakravarity: We

@ do not understand this. We could not

follow this answer. Please ask him to

explain this, How does he oontrol?

The question was how Government

would control. That question has not
been answered.

Shri Alagesan: I had explained
this at length in my speech. Firstly,
we shall have two-thirds of the fer-
tiliser production in the public sectnr.
Secondly, Government have the option
to purchase 30 per cent of the pro-
duction in the private secter factories.
Thirdly, we shal] be able to import
fertilisers also. These are the three
methods by which we shall be able
to see that the market is not exploit-
ed by the private party.

e T TR Mg (Famam):
gt w Ay fadely o 49 wfiwer
ot 51 s *7 o w2y § ot gD
& wreor T, e oY Fderer & wroor
wre o & Wfaw & g ¥ amr
T &, W% e AT T g g, e ey
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Tl & agray & fgEw ag AT
T Y aft &, A e w1 A
s AR am e am  ag Oy
g W art 3, 3w F fedr o qATR
FT 9AT AL A AT | FART AT
W WA 6 g F we wear
1 9% gt I T qOE 77 F
ardr gfmar & spawar st @Y 3
NI TERIWTAFFHT
Wt 5@ wrea F qfvwHt gfn & we-
U 0 F T WA TAET AT @R
fowd ooF feomw feam ot &
FE $9 AET 39 91 FHa oEd I
oW g 9w frgaw A fr
AT FEIW W AT gfT w1 oF A
W qT faar s S a9 ag #
g %4 § & wra &1 mur siw
FTET &t @ ?

Mr, Speaker: In view of these
opportunities  given to  them,
wants to know whether we shall
have control in keeping the prices
at a lower limit,

Shrl Alagesan: [ have repeatedly
stated the answer earlier,

Mr, Speaker: He says that he has
given the answer earlier,

Tro W AAge wrfgor - w27 ?
®r§ JATH THHT AG &, WA T |
AT g * Q8 W € o aew
gam weuw f

weaR RERT g A9 g
fer &, d= ey R fam o<
qg *211 TG T | WA IF FTE §
a1 281 § g agw A AE g AWl |

we W wRET Wfgar ;- &
e et & afey ag 3w g
oY T A & TEow & W W
o
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W wpYeT 3R v 4 f
AT E &9 3@ 9T | 1 A Il
FaETEr &

o TR WAYET YT : T T
o WX TR AT & Frd frgae aft
e 2|

Shri Ranga: Government has be-
come a profiteer.
oY awar few (Foer) w5
TR AF UF FIATA WA A AT 3 W
FTHIT gHWT TT qiieqTHE &1 wEl
# wmet &1 fow g & et & O
fraaw g1 a%ar & waf® ag q@F
250 ®T W =4 wieATIore wufT
¥ JEr & W §E 91T Y T &
a1 &t &, 9w fram s st
& qr9 ¥ qCEI AT AT FWE §
at fem a® § wir o fraaw ™

weom WERw o gwerw fag o,
ot FaTe TR Y AwaT 2 ag a1 "
F AR |

o feg o oag 9 fgaw
| A o

WTOW WEWET ;WA TEN @ A%,
ag a1 W W £ 3g |

W femm qzaw (TEe)
7g fad saw T # A @2
ardr fagut 7eE w1 AW WA qW
gar & 1 &Y & sy sz g R swe
HET A W AAOR wANT ¥ ATy R
W1 ¥ W FF, T AT T} AW
W a T & fF ow m wafoe
¥ WrE ®1 Torifa WX weeifT &
FIC @R ;A & fAg amEeT ¥
waard 7 % g & wiwma 4=
® § Wit @rq F7 Qi IQ@T 9T, &
7. 5 fpgem &1 deen avemaTT
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fr T 3T O9TF UF1- Bechtel Mission which also fell

@ T@ a'm ot ' through, the reason being that the

mfrs Wig faega & wEaNTEs g,
dmt fs ot &1 FI= adez w1 o
farew & 3z aga @ auw § wifuw
safe & fag ot <Y g gemET L L

Weuw REIAW W g T, L .

Wt ferm qeAmw : SERA 9
TH /T FFAAT TT SATRT A T &
g #7 wiAifa # 9T wE wwEr
FIVHEIT FT1 AT fggem & ama g,
a1 &1 Al 1 Ty gu e fege
T GCHTC WOAT ArAATHT & GTH WY
Tgeq & fau, mfe st W= &
faar ot ag 9w o%, wE TAT T
T wHrog !

Shri Alagesan: Am I calleg upon
to answer this question? 1 am not
able to discover any question in the
statement of the hon. Member rela-
ting to the subject on hand.

Mr. Speaker: Are Government con-
templating having an  independent
scheme by which we can run all these
industries independently of the aid
we are getting, because they are
pressurising us in our scheme?

The Prime Minister and Minister
of Atomic Energy (Shrimati Indira
Gandhi): The hon. Members assum-
ption is wrong. He has mentioned
what the newspapers are saying, We
are not concerned with what the
newspapers of the US.A. are saying.
We are not being pressurised on any
count, If certain suggestions are
given to ug and we consider those
suggestions good suggestions, then
surely we shall adopt them, regardless
of who hag given those suggestions.

Shri Nath Pal (Rajapur): Some-
time back, there was & wmission called
the Lucius Clay Mission which came
in connection with negotiating for the
crection of fertiliser plants in this
couniry. which was followed by the

Government of India then found the
conditions, Which were offered, un-
acceptable. May 1 know in  what
material respect the conditions of the
Wor!d Bank, or such of they which
were mentioned here, differ from the
earlier conditions which the Bechtel
Mission had adumbrated for us?

Mr. Speaker:
answered,

Probably that he has

Shri Nath Pai: No, Sir. Nobody
even mentioned this Bechtel Mission.
Mr, Speaker: It was mentioned,
Shri Nath Pal: How? [ did not
follow it. I was very attentive, but
sometimes the noise is so much. I

wag asking in what respect they
differ,

Mr, Speaker:
ed.

That he has answer-

8hri Daji (Indore): He has not
answered that. He said this deal is
not worse than Bechtel. Mr. Nath
Pai's question iz how it is not worae
than Bechtel.

Shri Nath Pai: I was asking in
what material respect it differs.
Does it portend a basic change in

Government's policy with regard to
the role of private capital? This is
a question which the Prime Minis-
ter should answer, She did answer
something else. What we want to
know is if there is any change with
regard to the role which the Gov-
ernment want private foreign capital
to play. Has she answereq that?

Shri Alagesan: There hag been no
change. We are sticking to our old
decision. If any foreign collaborator
wants to participate in any project in
our country, if it is in the private
sector, he can have majority partici-
pation; if it is in the public sector,
he has to be content with minority
participation. There has been no
change in that policy.
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st fo e ¥ (FFA9) ¢
dar e Wt wdt wim 7 wam
ara-ramat & IaTz7 € fagdn & g
I F AEwFA § a1 §
Tgw § & wifor & gamr ok
FHA-sW & 2w § fagin Wi s
& 9 # I #t § 5 W qoere
¥ Arq ¥ qg I FTETN AW A
wifta w67 o fem od & a9
w4 7

Shri Alagesan: I am very happy
that this question has been put, It is
not only American entrepreneurs
who are willing to come forward to
set up fertiliser projects in  India,
but others also are willing. In fact,
we have been negotiating supply of
credits with countrieg like Japan
and Italy. There are offers from
West Germany as well.

Shrimati Renu Ohakravarity: On
the two points on which we have given
up our economic right to the Ameri-
can company, namely on the question
of pricing and the question of market-
ing, the hon. Prime Minister stated
that she considers them to be wery
good. Are we to take it that in this
context in the discussiong which are
going to take place in America now
by Shri Asoka Mehtg for future fore-
ign aid, these two important points
will also be conceded? Are we to
take it that this has been already ac-
cepted by the Government? Is this the
general line of thought?

Shrimati Indira Gandhi: I did not
specify this particulay point, but we
have to lock at the basic need of the
country, Today we want to increase
food production. Therefore, we want
to have more fertilisers, angd if we
can increase that, then I do think it
is good for the country.

Shri Bhagwat Jha Azad: At what
cost?

Shrimati Indira Gandhi: The cost is
vot much greater,
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To TR AT Wfgwr : wew
AEIRA, A Y ATHT F FAC AT qATH £
ST W ATRET # AT .

wEaR AT : F 1w a9 & e
TE T "7Far

e TH WA Sifjar gy W
wE & 7 srfaw W wwfer &

wEaw WERAW ;A 7Y &) wwar e
T 99 A @ g oA
kWMo TW RATER wifgar : A, &
STET W7 ET AT JATT A4 A
agar AR £

ot ot (feamT) : weae wEiaw,
QT FE AT AATT 3 IH IFT qHE
# forg e awr A8 &Y Fwar ?

WSIW WA W T TR
qEAT |

Shri H. P. Chatterjee (Nabadwip):
They are selling the country.

Shrimati Renu Chskravartty: You
should protect us to get the “specific
reply which we have asked for. We are
giving the right of pricing and mark-
eting to the foreign collaborator. Is
thig going to be the line or pattern on
which we are going to get future aid
ag a result of the discussion now be-
ing held in America by Shri Asoka
Mehta?

Shri Alagesan: This refers to fertili-
ser production only.

=Y go Wo AWAT : AT FeaAmEC
#e gur 47 qF ATL AW F Ay OF
wiare 7 § o fad fainfy &=
e & W At AT aw F A
ot 37 & faemw § &Y & g ST
fs sara welY Sft & S ooit wg v 3@
guTe W o v § o Wl Afe
g weg gf §1 37 9v wwe fear s
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Fq oo &% A oY womd o ag O
wa 4 7€ fomd ag AR gAY
wifas g ) & dor w A
T & | T g G g wAwh
¢ afx =gt 7f wwe § & fow @
efae afest it wrm v A
Tt of 3@ F gHAT wi Fear W E 7

WEAR AEA ; A7 T IH F @S
o T

8hri § M. Banerjee: You shouid

not defend the Prime Minister likc
this.

Mr Speaker: Order, order. What
does he mean by this? The answer

has come; I am not bound to have it
repeated.

Shrl S, M. Banerjee: It is a shame-
less thing. sarer qut & w7 wraar 7

st mmt ;o AAT (e W AT
FraaT § Fara a1 fear srar @ 8

At Wo Wio WANT : HF ¥ ¥ TH! |
o W fafreT wae 2 § 3w T W
g, #7 Fg §L AW AT 1

Shri Hem Barua (Gauhati): Since
the thinking in the world bank is tra-
ditionally governed and conditioned
by political opinion for and against
India in the United States, may I know
whether government are in a position
to tel] us if this new thinking in the
World Bank only reflects gtiffening of
attitude in the United States and in
the World Bank also in the matter of
giving economic aid to this country?

Shri Alagesan: We have to judge it
only as far ag it relates to the fertili-
ser production programme. The
World bank is equally concerned that
our dependence on food imporis
should end and we should grow the
food necessary for us within the
country. This needs a large amount of
fertiliser production in the country.

gestion that we may think, even in the
case of gavernment collaborating with
foreign collaborators, of govermment
being in a minority positioh; we were
unable to accept that and we have
said so.

* 8Shri Hem Barua: May T submit that
no reply has come to my question. As
a matter of fact the Prime Minister
ought to have replied to my question.

Mr. Spaker: I cannot force any Min-
nister to answer,

12,32 hrs.
RELEASE OF MEMBER
(Surr P. KuNHAN) :

Mr. Speaker: 1 have lo inform the
House that I have receiveq the follow-
ing telegram, dated the 18th April,
1966, from the Superintendent, Cen-
tral Jail, Cannanore:

“Shri P. Kunhan, Member, Lok
Sabha, detained under the Defence
of India Rules, was released from
jail on the 17th night.”

12.32-1/4 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPoRT OF THE Ganca Brau-
MAPUTRA WATER TRANSPORT BOARD

The Minister of Transport, Avia-
tion, Shipping ang Tourlsm (Shri
Sanjiva Reddy): T beg to lay on the
Table a copy of the Annual Report
of the Ganga Brahmputra Water
Transport Board for the year 1985.
[Placed in Library. See No. LT-60688/
86].

NomFicaTioN UNDER Namionan Co-

OPERATTVE DEVELOPMENT CORPORATION
Act

The Minister of Food, Agriculture,
Community Development and Co-ope-



